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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERA BAD

0.A.NO. 643/35

Betwesn:

T« M«Narasimha Rag

Zs 3.Yugender

3. Ch.Damodar

4, M.,Satyanarayana

S5« CheMundsiah

@8, V.Sharathchander R3O
7. ChoKighan Raju
Be Dedrinivasa Murthy
9. . N.Anandam

10. V.Sahadey ,
11GePramilase: v,

-12.,Kaluvala Yellaiah

And

1. Telécom District tngineer,
Karimnagar.

Counssl for thke Applicants
Counsel for the Respondents
CORAM:

THE HON'BLE SHRI A.8,.GORTHI

'

-

Data of Order: 10.8.95.

essApplicants,

«..Respondents,

Mr.K+.¥asudasva Reddy,

MreN.R.Devraj,Sr.CGSC,

MEMBER (A) ~

contdea.




0,A,No {-\ ﬁﬂ{ Dated: 10,5,95

X As per Hon’ble She A.B.Gorthi, Member (Admn.® X

x % %

<

The applicants were initially appointéd as
KTP Postal Assistants in Mahaboobnagar District some time
during 1981-84, They were subsequently regularised on
vaiious dates between 198380, Their claim in this 6A is

for a direction to the respondents to pay them Productivity

R

°  Idnked Bonus for the period that they worked as RTE/SD-Postal
] \ Rt gt
. —Assistants.

S

2o ~ Heard learned counsel fof both the parties,

Mr, K.Vasudeva keddy, learned counsel for the applicant has
drawn my attention to the judgement in OA.611/94 dated
‘3155.94,.&erein relief was granted&o similarly situated

applicants,

3. In View of the above this OA is also allowed
at the admission_Stage itself and the respondents are
directed td grantathe‘appligantﬁthe_same benefits as
given to those in OA,611/94, The respondents Shall comply
with this order within a period of three months from the

- e

date of communication of the same, No order a%%o costs,

| Member (Admn,)

Dated: 10th May, 1995

( Dictated in Open Court )

-
u

j —1$fo_
DEPUTY REGISTRAR(D)

sd
To .
1, The Tekecom District Engineer, Karimmagar.
2., One copy to Mr.K.lasudsva Rao,Advocate, 4-2-614,
, Near Tarakarama Theatre,Beside Mahankali Temple,
¥ Ramkoti,Hydarabad.
3. One copy to Mr.M.R.Davraj,5r.CESC,CAT,Hyderabad.

4, One copy to Library,CAT,Hyderabad,
5. One spare copy.
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IN THE CLNTR»L QDWINISTR TIVE TRIGUM.L
HYDtRﬂBAD BENCH

THE HON'BLE 3G A.U:;EETD%QAN: MEM3ZR{D)
| AND

THE 1Dy BLE 5HRI A, B‘EEEIEL&_MEMBER ()

DATEb 105 %5 -

URDER/JUDGMENT-
M:A NO/R.P.NO./C.P.ND,

. '/'--';
in

0.8.00. 4355

Admitbed and Interlm dirsctions
lSSUr_.d '

ﬂlloued ——
Dlsps ed of uith_directions

- DismisXed,

Dismissgd as Withdrawn

Dismissed \Por default

Y Centrs ” Jsir 4 : 1y sé:;rt;‘
DESFA?CH

R Junes P f
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YLKR






